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“Ship -Reparing ‘Project at Haldia

2087. SHRIMATY KANAK - MUKH.
ERJEE: Wi} the Minister of SUR.
Ft.aAt(:E TRANSPORT be pleased to
& :

(a) whether the propesed Ship- Re.

Palring Project - a4 Haldia, West Ben-
gal has been finally 'shelved;

(b) if so, what are the reasons the-
refor; and

(c) 'if not, what progress hag "been
made in this regaid?

[ RAJYA SABHA ]

to Questions 72

THE MINISTER OF .STATE GF
THE MINISTRY OF SURFACE TRA-
NSPORT (SHRI RAJESH PILOT):
(a) No, Sir.

(b) and (¢) Do not arise.

Sefety Code for X-Ray Units in the
Country

2088. SHRI PARVATHANENI UPE- ,
NDRA: Wil] the Minister of HEALTH
AND FAMILY WELFARE be pleased
to state; o

(a) whether any safety code has
been framed for the use 0f medical
diagnostic X-Ray units in the coun-
try.

(b) if so, the details thereof; and
(e) if not, the reasons therefor?

THE MINISTER OF STATE IN
THE DEPARTMENT OF ¥HEALTH
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE (KUMARI
SAROJ KHAPARDE): (a) Yes, Sir.

(b) The Indian Standards Institu-
tion has prepared specifications for
diagnostic medical X-Ray equipment:
(i) Part I General and safety require-
ments (first revision of IS: 7620)—
(Under print) (i) IS: 70641973 4
Specification for radiation protection
in medical X-rav equipment operat-
ing at 10 kv to 400 kv. Besides this
the Atomic Energy Regulatory Board
has drafted a safety code for Meédical
Diagnostic X-ray equipment and ins-
tallations.

(c) Does not arise.



